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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country are also shown 

 

Design Number 320345-001  

 

Class 09-01 

Pramit Sanghavi, WZ-8/1, Industrial Area, Kirti Nagar, New 

Delhi ï 110 015, India. 

Date of Registration 01/08/2019 

Title  BOTTLE 

Priority NA  

Design Number 320378-001  

 

Class 23-02 

GROHE AG, a German Company of Industriepark Edelburg, 58675 

Hemer, Germany. 

Date of Registration 02/08/2019 

Title  TAP SPOUT 

Priority  

Priority Number Date Country 

006164083  05/02/2019 EUIPO 
 

Design Number 320620-001  

 

Class 13-02 

HONDA MOTOR CO., LTD., 1 -1, Minami-Aoyama 2-chome, 

Minato-ku, Tokyo, 107-8556 Japan. 

Date of Registration 12/08/2019 

Title  
BATTERY FOR ELECTRIC POWER 

UNIT 

Priority  

Priority Number Date Country 

2019-003050  15/02/2019 Japan 
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Design Number 311138  

 

Class 14-03 

Vivo Mobile Communication Co., Ltd., #283, BBK Road, Wusha, 

Changôan, Dongguan, Guangdong 523860, China 

Date of Registration 17/10/2018 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

201830255474.X  28/05/2018 China 
 

Design Number 321489-001  

 

Class 12-11 

ADVANCE PLASTIC INDUSTRIES, STATION ROAD, 

DHANDARI KALAN, LUDHIANA (PB.) INDIA  

Date of Registration 10/09/2019 

Title  PADDLE FOR CYCLES 

Priority NA  

Design Number 311684  

 

Class 13-03 

I Squared R Element Company, Inc., 12600 Clarence Center Road, 

Akron, NY 14001-0390, USA 

Date of Registration 01/11/2018 

Title  THERMAL BRIDGE 

Priority  

Priority Number Date Country 

29/646,226  02/05/2018 U.S.A. 
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Design Number 311801  

 

Class 04-02 

JHS Svendgaard Brands Limited, B-1/E-23, Mohan Cooperative 

Industrial Area, Mathura Road, New Delhi-110044, India 

Date of Registration 06/11/2018 

Title  Toothbrush 

Priority NA  

Design Number 321941-001  

 

Class 09-01 

Pramit Sanghavi, WZ-8/1, Industrial Area, Kirti Nagar, New Delhi ï 110 

015, India. 

Date of Registration 24/09/2019 

Title  BOTTLE 

Priority NA  

Design Number 320660-001  

 

Class 23-02 

Acrysil Limited, Bhavnagar - Rajkot Highway, 

Navagam, Post Vartej 364 060, Bhavnagar, 

Gujarat, India.  

Date of 

Registration 
14/08/2019 

Title  
WASTE COUPLING SET FOR 

KITCHEN SINK 

Priority NA  
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Design Number 312413  

 

Class 12-16 

Deere & Company, One John Deere Place, Moline, Illinois, 

61265 USA 

Date of Registration 26/11/2018 

Title  HOOD FOR A TRACTOR 

Priority  

Priority Number Date Country 

005288503  30/05/2018 EUIPO 
 

Design Number 322214-001  

 

Class 06-01 

SAT INDUSTRIES LIMITED, E -260-261, Mia Udaipur Rajasthan 

Date of Registration 01/10/2019 

Title  CHAIR 

Priority NA  

Design Number 322404-001  

 

Class 03-01 

KRITIKA AGGARWAL AND SHREEDA CHAKRABORTY 

(PARTNERS) 401-402, LUSA TOWER, AZADPUR COMMERCIAL 

COMPLEX, NEW DELHI -110033 

Date of Registration 10/10/2019 

Title  HANDBAG 

Priority NA  
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Design Number 312799-001  

 

Class 23-01 

GEMÜ Gebr. Müller Apparatebau GmbH & Co. 

Kommanditgesellschaft, Fritz-Müller -Straɓe 6-8, 74653 

Ingelfingen, Germany. 

Date of Registration 05/12/2018 

Title  VALVE ASSEMBLY 

Priority  

Priority Number Date Country 

005303484  08/06/2018 EUIPO 
 

Design Number 314754-001  

 

Class 15-07 

GODREJ & BOYCE MFG. CO. LTD., an Indian 

company incorporated under the Companies Act, 1913, 

of Godrej Appliance, Plant 11, Pirojshanagar, Vikhroli 

(West), Mumbai-400079, India. 

Date of Registration 11/02/2019 

Title  TRAY FOR REFRIGERATOR 

Priority NA  

Design Number 322889-002  

 

Class 08-06 

BALAJI HARDWARE PRODUCTS, Mira Udhyog 

Nagar, Street no. 1 Corner, Bansidhar Way Bridge 

Street, Kothariya Ring Road, Rajkot - 360004 

Date of Registration 23/10/2019 

Title  DOOR HANDLE 

Priority NA  
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Design Number 322956-001  

 

Class 12-15 

CEAT SPECIALTY TYRES LIMITED, an Indian company of RPG 

House, 463, Dr. Annie Besant Road, Worli, Mumbai, Maharashtra 

400030, India. 

Date of Registration 24/10/2019 

Title  TYRE 

Priority NA  

Design Number 315108-001  

 

Class 23-04 

Havells India Ltd, 904, 9th Floor, Surya Kiran Building, K G 

Marg, Connaught Place, New Delhi ï 110001. 

Date of Registration 22/02/2019 

Title  AIR CONDITIONER 

Priority NA  

Design Number 315214-001  

 

Class 04-02 

THE GILLETTE COMPANY LLC, One Gillette Park, Boston 

Massachusetts 02127, United States of America 

Date of Registration 27/02/2019 

Title  TOOTHBRUSH HEAD 

Priority  

Priority Number Date Country 

8757601 [DM/102 718] 03/09/2018 WIPO 
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Design Number 313776-001  

 

Class 09-07 

RISHABH PLASTIC PRODUCTS LLP., Ramkrishna 

Co-op. Hsg.Soc., A-wing, 402, 4th Floor, L.T. Road, 

Babhai Naka, Opp. Deepak Hotel, Borivali West, 

Mumbai 400092 

Date of Registration 10/01/2019 

Title  LID FOR CONTAINER 

Priority NA  

Design Number 313818-001  

 

Class 14-03 

Apple Inc., One Apple Park Way, Cupertino, 

California 95014 United States of America. 

Date of 

Registration 
11/01/2019 

Title  
PORTABLE 

COMMUNICATION DEVICE 

Priority  

Priority Number Date Country 

29/656,623  13/07/2018 U.S.A. 
 

Design Number 323538-001  

 

Class 02-02 

SABYASACHI COUTURE, 86C, Jatin Das Road, Kolkata- 700029, State 

of West Bengal, whose Partners are MR. SUKUMAR MUKHERJEE and 

MR. SABYASACHI MUKHERJEE.  

Date of Registration 11/11/2019 

Title  GARMENT (SET) 

Priority NA  
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Design Number 323717-001  

 

Class 05-05 

SUBHASH SAREES PVT. LTD., 1020, NEW SARDAR 

TRADERS MARKET, (NSTM), NEAR SARDAR 

MARKET, PUNA KUMBHARIA ROAD, SURAT, 

WHOSE DIRECTOR IS ABHISHEK AGARWAL  

Date of Registration 18/11/2019 

Title  Textile Fabric 

Priority NA  

Design Number 323718-001  

 

Class 05-05 

SUBHASH SAREES PVT. LTD, 1020, NEW SARDAR TRADERS 

MARKET, (NSTM), NEAR SARDAR MARKET, PUNA 

KUMBHARIA ROAD, SURAT, WHOSE DIRECTOR IS ABHISHEK 

AGARWAL.  

Date of Registration 18/11/2019 

Title  TEXTILE FABRIC 

Priority NA  

Design Number 314377-001  

 

Class 24-03 

Meenakshi Academy of Higher Education and Research, No 12, 

Vembuliamman Koil Street, West KK Nagar, Chennai-600078 Tamil 

Nadu-India  

Date of Registration 30/01/2019 

Title  
EXPANSION BOLT FOR DENTAL 

IMPLANT 

Priority NA  
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Design Number 314390-001  

 

Class 21-01 

Microsoft Corporation, One Microsoft Way, Redmond, WA 

98052-5321, UNITED STATES OF AMERICA  

Date of Registration 31/01/2019 

Title  GAME CONTROLLER 

Priority  

Priority Number Date Country 

29/658479  31/07/2018 U.S.A. 
 

Design Number 314416-001  

 

Class 12-16 

Carling-Dhoot India Pvt. Ltd., Gut No. 100, Village Farola, 

Paithan Road, Post Beedkin, Taluka Paithan, Aurangabad- 

431105, Maharashtra, India 

Date of Registration 31/01/2019 

Title  
AC SOCKET MAINS SIDE FOR 

Vehicle 

Priority NA  

Design Number 324812-001  

 

Class 15-06 

Saurer Technologies GmbH & Co.KG Weeserweg 60, 47804 Krefeld, 

Germany 

Date of Registration 18/12/2019 

Title  SECTION WITH CREEL 

Priority  

Priority Number Date Country 

DE 40 2019 100 657.5 18/06/2019 Germany 
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Design Number 315442-001  

 

Class 19-06 

SEO, Jin Hee, 26, SANEOP-RO 7 BEON-GIL, BUCHEON -SI, 

GYEONGGI -DO, KOREA .14441 

Date of Registration 05/03/2019 

Title  WRITING INSTRUMENT 

Priority  

Priority Number Date Country 

30-2018-0041607  06/09/2018 Republic of Korea 
 

Design Number 315695-001  

 

Class 12-11 

Hero MotoCorp Limited, 34, Community 

Centre, Basant Lok, Vasant Vihar, New Delhi, 

110057 

Date of 

Registration 
14/03/2019 

Title  BODY COVER for vehicle 

Priority NA  

Design Number 324443-001  

 

Class 23-01 

Abhinav Polymers, A-2/309, road no-4q, bh. new nirma, phase-4, G.I.D.C 

Vatva, Ahmedabad, Gujarat, India- 382445. 

Date of Registration 06/12/2019 

Title  Water Storage Tank 

Priority NA  
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Design Number 314874-001  

 

Class 24-02 

Colgate-Palmolive Company, 300 Park Avenue, New York 

10022, USA 

Date of Registration 15/02/2019 

Title  Oral Care Device 

Priority  

Priority Number Date Country 

29/660,115  17/08/2018 U.S.A. 
 

Design Number 314980-002  

 

Class 11-01 

Houseki-no-Angel Co., Ltd., 1, Fuzimigaoka, Meito-ku, Nagoya-shi Aichi, 

4650048 Japan. 

Date of Registration 20/02/2019 

Title  MALE STOPPER FOR ACCESSORIES 

Priority  

Priority Number Date Country 

2018-018523  25/08/2018 Japan 
 

Design Number 315041-001  

 

Class 02-04 

RELAXO FOOTWEARS LIMITED, Aggarwal City Square, Plot No. 10, 

Manglam Place, District Centre, Sector ï 3, Rohini, Delhi 110085 

Date of Registration 21/02/2019 

Title  FOOTWEAR 

Priority NA  
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Design Number 325863-001  

 

Class 30-03 

Mr. Ankush Bhausaheb More, Ankush Bhausaheb More, Narayan 

Tembhi Road, At Post, Pimpalgaonn Basawant, Nasik- 422209, 

Maharashtra, India.  

Date of Registration 14/01/2020 

Title  Hut Bird Feeder 

Priority NA  

Design Number 325982-001  

 

Class 07-07 

Shree Arihant Marketing, 96/3, N.I.D.C., Khajuri Bus Stop, Lambha 

Mandir Road, Narol - Lambha, Ahmedabad - 382405, Gujarat - India, 

WHOSE Proprietor is Kartik J. Sanghavi 

Date of Registration 15/01/2020 

Title  CORNER CUTLERY STAND 

Priority NA  

Design Number 313003-001  

 

Class 05-05 

KAPIL A. SHOREWALA, 45/47, MIRZA STREET, ZAVERI BAZAR, 

1ST FLOOR, MUMBAI - 400 003, MAHARASHTRA, INDIA.  

Date of Registration 12/12/2018 

Title  TEXTILE FABRIC 

Priority NA  
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Design Number 313038-001  

 

Class 14-99 

Apple Inc., One Apple Park Way, Cupertino, California 95014 United 

States of America. 

Date of Registration 13/12/2018 

Title  PENCIL 

Priority  

Priority Number Date Country 

29/654,659  26/06/2018 U.S.A. 
 

Design Number 313235-001  

 

Class 09-03 

SCA Forest Products AB, Skepparplasten 1, 85188 Sundsvall, Sweden 

Date of Registration 19/12/2018 

Title  PACKAGE 

Priority  

Priority Number Date Country 

005406063-0001  04/07/2018 EUIPO 
 

Design Number 313263-002  

 

Class 12-11 

S.K. Bikes Private Limited, D-233-234-235, Phase-VII, Focal Point, 

Ludhaina-141010 (Punjab), India, WHOSE Director is Sh. Sachin 

Lakra  

Date of Registration 20/12/2018 

Title  BICYCLE 

Priority NA  



The Patent Office Journal No. 25/2020 Dated  19/06/2020                                    23857 

 

 

Design Number 323189-002  

 

Class 15-01 

Kaaz Corporation, 387-1 Gomyo, Saidaiji, Higashi-ku, Okayama-shi, 

Okayama 7048588, Japan 

Date of Registration 01/11/2019 

Title  ENGINE 

Priority NA  

Design Number 323416-001  

 

Class 02-02 

SABYASACHI COUTURE, 86C, Jatin Das Road, Kolkata- 700029, State 

of West Bengal, whose Partners are MR. SUKUMAR MUKHERJEE and 

MR. SABYASACHI MUKHERJEE.  

Date of Registration 07/11/2019 

Title  GARMENT (SET) 

Priority NA  

Design Number 314158-001  

 

Class 15-04 

Caterpillar Inc., 510 Lake Cook Road, Suite 100, Deerfield, Illinois 

60015, U.S.A. 

Date of Registration 23/01/2019 

Title  TRACK SHOE COVER 

Priority  

Priority Number Date Country 

29/657,621  24/07/2018 U.S.A. 
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Design Number 314192-004  

 

Class 24-02 

Ethicon LLC, #475 Street C, Suite 401 Los Frailes Industrial Park 

Guaynabo, Puerto Rico 00969 

Date of Registration 24/01/2019 

Title  
CARTRIDGE FOR LINEAR SURGICAL 

STAPLER 

Priority  

Priority Number Date Country 

29/659,845  13/08/2018 U.S.A. 
 

Design Number 314214-001  

 

Class 14-02 

ALIBABA GROUP HOLDING LIMITED, Fourth Floor, One Capital 

Place, P.O. Box 847 George Town, Grand Cayman, Cayman Islands. 

Date of Registration 25/01/2019 

Title  
INFORMATION TERMINAL FOR 

PAYMENT 

Priority  

Priority Number Date Country 

201830405026.3  25/07/2018 China 
 

Design Number 326072-001  

 

Class 13-03 

Mayur Shirishkar, Mayur Enterprise, Room No. G V 8, Vasahat 

Dindoshi, General A K Vaidya Marg, Goregaon (East) Mumbai 400 063, 

State of Maharashtra, India 

Date of Registration 17/01/2020 

Title  REGULATOR 

Priority NA  
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Design Number 305675  

 

Class 02-07 

M/s. Tarro Industries, D-286-287, Sector-3, DSIDC, Bawana, 

Delhi-110039, whose Proprietor is Mahavir Goel 

Date of Registration 16/05/2018 

Title  ZIP SLIDER BODY 

Priority NA  

Design Number 305818  

 

Class 23-04 

Samsung Electronics Co., Ltd., 129, Samsung-ro, Yeongtong-gu, 

Suwon-si, Gyeonggi-do 16677, Republic of Korea 

Date of Registration 21/05/2018 

Title  AIR CONDITIONER 

Priority  

Priority Number Date Country 

30-2018-0001175  08/01/2018 Republic of Korea 
 

Design Number 316732-001  

 

Class 14-99 

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS 

CORP., LTD., NO. 18, HAIBIN ROAD WUSHA, CHANG''AN 

DONGGUAN, GUANGDONG - 523860, CHINA 

Date of Registration 11/04/2019 

Title  
DECORATION FOR MOBILE PHONE 

COVER 

Priority  

Priority Number Date Country 

201830729464.5  14/12/2018 China 
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Design Number 316771-001  

 

Class 09-01 

NANJI POPATLAL SHAH, 5/6/7, TANNA KUTIR, PLOT NO.540, C.D. 

MARG, KHAR DANDA ROAD, 17 ROAD CORNER, KHAR(WEST), 

MUMBAI -400052, Maharashtra, India 

Date of Registration 12/04/2019 

Title  BOTTLE 

Priority NA  

Design Number 306129  

 

Class 07-04 

UNILEVER PLC, Unilever House, 100 Victoria Embankment, London, 

EC4Y 0DY, United Kingdom. 

Date of Registration 29/05/2018 

Title  INFUSION VIAL 

Priority  

Priority Number Date Country 

004536316-0002  05/12/2017 EUIPO 
 

Design Number 306286  

 

Class 15-03 

Deere & Company, One John Deere Place, Moline, Illinois, 61265 

USA. 

Date of Registration 04/06/2018 

Title  COMBINE HARVESTER 

Priority NA  
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Design Number 317028-001  

 

Class 15-99 

Om Automation, Nr. Kamnath Weigh Bridge, Opp. Lilavati Party Plot, 

Service road, Nr. Krishna Marble, Kothariya Ring Road, Rajkot 360 002, 

Gujarat -(India), WHOSE Partners are (1) Hiren Bipinbhai Padia, (2) 

Dharmesh Devrajbhai Pambhar, (3) Mahesh Babubhai Pambhar 

Date of Registration 22/04/2019 

Title  
3 AXIS SINGLE BALL FACETING 

MACHINE 

Priority NA  

Design Number 317242-001  

 

Class 11-01 

H.K. DESIGNS INC., 535, 5TH AVENUE, 18TH FLOOR NEW YORK, 

NEW YORK 10017 UNITED STATES OF AMERICA  

Date of Registration 26/04/2019 

Title  
A SETTING FOR HOLDING A 

PRECIOUS JEWELLERY STONE 

Priority  

Priority Number Date Country 

29/668,633  31/10/2018 U.S.A. 
 

Design Number 305146  

 

Class 11-02 

Hiren Pratap Shah, SHOP NO 7, JAI SAKET 

SOCIETY, OPP VIJAYA BHAVAN, 

RAIPADA, MALAD (WEST), MUMBAI -

400064 

Date of 

Registration 
26/04/2018 

Title  Decorative Plate 

Priority NA  
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Design Number 316144-001  

 

Class 13-03 

Novateur Electrical & Digital Systems Private Limited, 61/ 62, 6th Floor, 

Kalpataru Square, Kondivita Road, Off Andheri Kurla Road, Andheri 

(E), Mumbai - 400059 

Date of Registration 28/03/2019 

Title  Electric Plug 

Priority NA  

Design Number 316262-001  

 

Class 26-04 

CORVI LED PRIVATE LIMITED, B -2004 20th Floor, Bhavya 

Heights Katrak Road, Wadala, Mumbai- 400031 

Date of Registration 29/03/2019 

Title  BULB 

Priority NA  

Design Number 326751-001  

 

Class 18-02 

PANASONIC INTELLECTUAL PROPERTY 

MANAGEMENT CO., LTD., 1 -61, Shiromi 2-chome, 

Chuo-ku, Osaka-shi, Osaka 540-6207 Japan. 

Date of Registration 03/02/2020 

Title  
SQUEEGEE FOR SCREEN 

PRINTING 

Priority  

Priority Number Date Country 

201930540485.7  30/09/2019 China 
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Design Number 326909-001  

 

Class 08-01 

Sharda Agro Industries, 42, Shubhlaxmi Shopping Center, Anandpura 

Char Rasta, Ta: Vijapur - 382870, Dist: Mehsana, Gujarat - India, 

WHOSE Proprietor is Vinodchandra B. Panchal 

Date of Registration 07/02/2020 

Title  SHOVEL 

Priority NA  

Design Number 306451  

 

Class 21-01 

Dr. ING. H.C.F. Porsche Aktiengesellschaft, 

Porscheplatz 1, 70435 Stuttgart, Germany 

Date of 

Registration 
08/06/2018 

Title  TOY CAR 

Priority  

Priority Number Date Country 

40 2017 101 383.5  19/12/2017 Germany 
 

Design Number 306508  

 

Class 12-16 

shah kenil shaileshbhai, 11 VIJAYGHAT SOC. OPP 

LXMIVARDHAK AYAMBIL BHAVAN SHANTIVAN PALDI 

AHMEDABAD -380007. 

Date of Registration 10/06/2018 

Title  CHAIN COVER FOR VEHICLE 

Priority NA  
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Design Number 306549  

 

Class 15-06 

Lakshmi Ring Travellers (CBE) Limited, Sulur Railway Feeder 

Road, Kurumbapalayam, Muthugounderpudur, Coimbatore 

641406, State of Tamilnadu, India. 

Date of Registration 11/06/2018 

Title  FLUFF REMOVER TOOL 

Priority NA  

Design Number 306561  

 

Class 08-06 

Mr. Manishbhai B. Nondhanvadara, Shakti Silver Stone-

1, Street No-3, Plot No-26, Nr. Oscar Tower, 150 Ft Ring 

Road, Rajkot ï 360005, Gujarat - India  

Date of Registration 11/06/2018 

Title  HANDLE 

Priority NA  

Design Number 317481-004  

 

Class 14-03 

Beijing Xiaomi Mobile Software Co., Ltd., Room 01, Floor 9, Rainbow 

City Shopping Mall II of China Resources, No. 68, Qinghe Middle Street, 

Haidian District, Beijing 100085, China 

Date of Registration 06/05/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

201830628658.6  07/11/2018 China 
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Design Number 317496-001  

 

Class 25-02 

AluK SA, 42-44, Avenue de la Gare, L-1610 Luxembourg, Grand-

Duchy of Luxembourg. 

Date of Registration 06/05/2019 

Title  Window Profile 

Priority NA  

Design Number 327301-001  

 

Class 08-08 

MAFI AB, Seljavägen 15, SE-792 95 Mora, Sweden 

Date of Registration 18/02/2020 

Title  FASTENING DEVICE 

Priority  

Priority Number Date Country 

006814539-0002  05/09/2019 EUIPO 
 

Design Number 327462-002  

 

Class 06-01 

Nilkamal Limited, of Survey No.- 354/2 & 354/3, Near Rakholi Bridge, 

Silvassa - Khanvel Road, Village Vasona, Silvassa ( D & N. H. ), ( U. T. ) 

India  

Date of Registration 24/02/2020 

Title  STOOL 

Priority NA  
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Design Number 306831  

 

Class 01-01 

Bühler AG., Gupfenstrasse 5, 9240 Uzwill, Switzerland. 

Date of Registration 18/06/2018 

Title  
PURIFIER FOR A GRAIN 

MILLING INSTALLATION  

Priority  

Priority Number Date Country 

5770701  18/12/2017 WIPO 
 

Design Number 306874  

 

Class 08-08 

V.S. PROJECTS & SYSTEM ENGINEERS PRIVATE 

LIMITED, B -300, LOHIA JAIN SQUARE, 3RD FLOOR, 

VAIDEHI ENCLAVE, BAVDHAN, PUNE -411021, 

Maharashtra, India  

Date of Registration 19/06/2018 

Title  Support Frame 

Priority NA  

Design Number 306959  

 

Class 12-16 

Asian Honda Motor Co. Ltd., 14 Sarasin Building, 

Surasak Road, Silom, Bangrak, Bangkok 10500, 

Thailand 

Date of Registration 21/06/2018 

Title  
REAR BUMPER FOR 

AUTOMOBILE 

Priority  

Priority Number Date Country 

2017-029634  29/12/2017 Japan 
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Design Number 306979  

 

Class 28-03 

1.JAGDISH PUROHIT, 619, 7th Floor, Adarsh Palace, 118, Old 

Hanuman Lane, Kalbadevi Road, Mumbai 400002, Maharashtra. 2. 

RAJSHREE PUROHIT, 619, 7th Floor, Adarsh Palace, 118, Old 

Hanuman Lane, Kalbadevi Road, Mumbai 400002, Maharashtra. 

Date of Registration 21/06/2018 

Title  
TOOTH PASTE REDUCER AND 

SHAPER STRIPS 

Priority NA 

Design Number 306980  

 

Class 12-11 

XEMOTIVE ENERGY PRIVATE LIMITED, 1276 -77-78, 

12th FLOOR, AGGARWAL MILLENIUM TOWER, 

NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI  

Date of Registration 22/06/2018 

Title  
FRAME FOR ELECTRIC 

MOTORCYCLE 

Priority NA  

Design Number 306995  

 

Class 02-02 

SABYASACHI COUTURE, 86C, Jatin Das Road, Kolkata- 700029, State 

of West Bengal, whose Partners are MR. SUKUMAR MUKHERJEE and 

MR. SABYASACHI MUKHERJEE.  

Date of Registration 22/06/2018 

Title  LADIES GARMENT (SET) 

Priority NA  
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Design Number 307004  

 

Class 03-01 

Crea Marketing Services Pvt. Ltd., A-744, 2nd Floor, Sushant Lok-1, 

Gurgaon-122002, Haryana. 

Date of Registration 22/06/2018 

Title  SHOULDER BAG 

Priority NA  

Design Number 307056  

 

Class 06-04 

Godrej & Boyce Manufacturing Company Ltd., Pirojshanagar, Vikhroli 

(W), Mumbai -400079, India. 

Date of Registration 25/06/2018 

Title  STORAGE CABINET 

Priority NA  

Design Number 318021-001  

 

Class 15-01 

Fpt Industrial S.P.A., Via Puglia 15, I-10156 Torino, ITALY  

Date of Registration 23/05/2019 

Title  Motor 

Priority  

Priority Number Date Country 

005832805-0005  23/11/2018 EUIPO 
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Design Number 318053-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 24/05/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059233  14/12/2018 Republic of Korea 
 

Design Number 318125-001  

 

Class 10-05 

SMC CORPORATION, 14ï1, Sotokanda 4ïchome, Chiyodaïku, Tokyo 

101ï0021, JAPAN 

Date of Registration 27/05/2019 

Title  FLOW SENSOR 

Priority  

Priority Number Date Country 

201830688826.0  30/11/2018 China 
 

Design Number 318195-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 29/05/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059235  14/12/2018 Republic of Korea 
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Design Number 318200-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 29/05/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059235  14/12/2018 Republic of Korea 
 

Design Number 327826-001  

 

Class 23-01 

SMC CORPORATION, a Japanese corporation of 14-1, Sotokanda 4-

chome, Chiyoda-ku, Tokyo 101-0021, Japan. 

Date of Registration 04/03/2020 

Title  FITTING 

Priority  

Priority Number Date Country 

201930487716.2  05/09/2019 China 
 

Design Number 327884-001  

 

Class 15-05 

SESHAM NAGA BHAGAVAN, Plot No. 1-31-10/1. H. No - 116, Street no 

7, Satya Sai Enclave, Military Diary farm road, Old Bowenpally, 

Secunderabad ï 500009, Telangana, India. 

Date of Registration 05/03/2020 

Title  FLAT IRONING EQUIPMENT 

Priority NA  
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Design Number 327903-001  

 

Class 12-15 

SUMITOMO RUBBER INDUSTRIES, LTD., 6 -9, Wakinohama-cho 

3-chome, Chuo-ku, Kobe-shi, Hyogo 651-0072, Japan 

Date of Registration 05/03/2020 

Title  TIRE FOR MOTORCYCLE 

Priority  

Priority Number Date Country 

29/715720  04/12/2019 U.S.A. 
 

Design Number 327916-001  

 

Class 23-01 

Hyflyer Innovations LLP., Survey No. 755/3E, Premises No. 2, Kruti 

Industrial Estate, Near Somnath Junction, Dabhel - 396 201, Dist - 

Daman, State - Daman & Diu, whose Partners are (1) Neeta Shah, (2) 

Harsh Shah, (3) Vasantji Shah 

Date of Registration 06/03/2020 

Title  WATER DISPENSER 

Priority NA  

Design Number 327918-001  

 

Class 03-01 

Parakh Plastic Industries, 235, Reliance Industrial Estate, Vittalwadi, 

Ulhasnagar 3, Maharashtra, India, whose Proprietor is Vijaykumar 

Madhavlal Parakh 

Date of Registration 06/03/2020 

Title  MONEY BANK 

Priority NA  
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Design Number 327919-001  

 

Class 13-03 

Sagar Sitaram Kudav, 2204, Sejal Tower, Building No. 4, Near Oshiwara 

Bus Depot, Link Road, 120., Goregaon (West), Mumbai - 400 102, 

Maharashtra, India  

Date of Registration 06/03/2020 

Title  SWITCH COMPONENT 

Priority NA  

Design Number 327938-001  

 

Class 05-05 

Shivan & Narresh, D-63, Udyog Vihar, Phase -5, Gurgaon ï 

122106, Haryana, India. 

Date of Registration 06/03/2020 

Title  Textile Fabric 

Priority NA 

Design Number 327951-001  

 

Class 15-07 

MARS INCORPORATED, a US company of 6885 Elm 

Street, McLean, Virginia 22101, USA. 

Date of Registration 06/03/2020 

Title  PORTABLE SOLAR CHILLER 

Priority NA  
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Design Number 327954-001  

 

Class 02-04 

KAPO fOOTWEARS PVT. LTD., H -36, UDYOG NAGAR, 

DELHI -110041, INDIA 

Date of Registration 06/03/2020 

Title  FOOTWEAR 

Priority NA  

Design Number 327974-001  

 

Class 02-02 

KETAN MANJIBHAI TEJANI, A - B, 73, PURVI SOCIETY, NEAR 

HIRABAUG, VARACHHA, SURAT - 395006 

Date of Registration 07/03/2020 

Title  Ladies Garment (Set) 

Priority NA  

Design Number 327986-002  

 

Class 02-04 

M/S N M FOOTWEARS PVT. LTD., E -755, NARELA INDUSTRIAL 

AREA, DSIIDC, DELHI -110040 

Date of Registration 09/03/2020 

Title  FOOTWEAR 

Priority NA  
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Design Number 327987-002  

 

Class 07-02 

Lahesh Maru, 80/84, Dadiseth Aygyari Lane, Inside National Paper 

Agency, Mumbai - 400 002 Maharashtra, India. 

Date of Registration 09/03/2020 

Title  LUNCH BOX 

Priority NA  

Design Number 327989-001  

 

Class 12-08 

1.S. Vignesh, Sathyabama Institute of Science and Technology, 

Jeppiaar Nagar, Rajiv Gandhi Road, Chennai 600119, India. 2. 

M. Bala Raju, Sathyabama Institute of Science and Technology, 

Jeppiaar Nagar, Rajiv Gandhi Road, Chennai 600119, India. 3. 

Dr. M. Sangeetha, Sathyabama Institute of Science and 

Technology, Jeppiaar Nagar, Rajiv Gandhi Road, Chennai 

600119, India. 4. M. Vijay, Sathyabama Institute of Science and 

Technology, Jeppiaar Nagar, Rajiv Gandhi Road, Chennai 

600119, India. , et al. 

Date of Registration 09/03/2020 

Title  GO KART 

Priority NA  

Design Number 317706-001  

 

Class 10-06 

1.Rakesh Patil, Center for Innovation and Product Development, 

KLE Technological University Hubballi, Karnataka.  2. Ramesh 

Sarangamath, Center for Innovation and Product Development, 

KLE Technological University Hubballi, Karnataka.  3. Ravi Guttal, 

Center for Innovation and Product Development, KLE 

Technological University Hubballi, Karnataka. 

Date of Registration 13/05/2019 

Title  
Automated Traffic Control and Violation 

Deterrent System 

Priority NA  
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Design Number 317770-001  

 

Class 09-01 

CELLO HOUSEHOLD PRODUCTS, 6th Floor, Cello House, Corporate 

Avenue, óBô wing, Sonawala Road, Goregaon (East), Mumbai -400 063, 

Maharashtra, India, whose partners are mr. ghisulal d. rathod, mr. 

Pradeep g. rathod, mr. pankaj g. rathod, mr. Gaurav p. rathod, mrs, 

sangeeta p. rathod and mrs. babita p. rathod 

Date of Registration 13/05/2019 

Title  BOTTLE 

Priority NA  

Design Number 327648-001  

 

Class 08-06 

Golden White Industries, Somnath Industiral Area, Street 

No. 4 Somnath Weigh Bridge Street, Above Janki Pan, 

Near Gondal Chokdi, Rajkot-360002, Gujarat-India, 

WHOSE Partners are Vipulbhai Lavjibhai Chhayani & 

Sanjaybhai Manjibhai Tadhani 

Date of Registration 28/02/2020 

Title  HANDLE 

Priority NA  

Design Number 327724-002  

 

Class 07-01 

M/S. BLUE DIAMOND METAL WORKS, MANDI SAMITI, GATE 

NO. 2ND, EKTA COLONY, LINE PAR, MORADABAD -244001, 

UTTAR PRADESH, WHOSE PROPRIETOR IS MR. SHUBHANSHU 

BANSAL  

Date of Registration 02/03/2020 

Title  JUG 

Priority NA  
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Design Number 327724-003  

 

Class 07-01 

M/S. BLUE DIAMOND METAL WORKS, MANDI SAMITI, GATE 

NO. 2ND, EKTA COLONY, LINE PAR, MORADABAD -244001, 

UTTAR PRADESH, WHOSE PROPRIETOR IS MR. SHUBHANSHU 

BANSAL  

Date of Registration 02/03/2020 

Title  JUG 

Priority NA  

Design Number 327815-001  

 

Class 23-01 

1.Dr. Salim Abbasbhai Channiwala, 3/1010, Inderpura, Badri Road, 

Opp. Dilkhus Soda Facroty, Surat ï 395003, Gujarat, India. 2. Mr. 

Subhashchandra Savjibhai Padsumbiya, Vrajvatika Society, Near 

Avenue Park, Ravapar Road, Morbi - 363641, Gujarat, India 

Date of Registration 03/03/2020 

Title  
Multi Digester Biogas Balancing Drum cum 

Moisture Trap and Flame Quencher 

Priority NA  

Design Number 318217-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 29/05/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059237  14/12/2018 Republic of Korea 
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Design Number 318286-001  

 

Class 02-04 

JAKARU INNOVATION PVT. LTD., 62/9, PRIMROSE, 

GARDENIA STREET, VATIKA CITY, SECTOR 49, 

GURUGRAM 122018, HARYANA, INDIA  

Date of Registration 31/05/2019 

Title  SOLES FOR FOOTWEAR 

Priority NA  

Design Number 318370-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 01/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059244  14/12/2018 Republic of Korea 
 

Design Number 318409-004  

 

Class 07-02 

Ravi Ray, Gangotri Nagar, Thana Road, Chakradharpur, 

Singhbhum (West), Jharkhand, Pin-833102, India 

Date of Registration 03/06/2019 

Title  FIRE CHAMBER 

Priority NA  
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Design Number 318428-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 03/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059247  14/12/2018 Republic of Korea 
 

Design Number 318432-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 03/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059245  14/12/2018 Republic of Korea 
 

Design Number 318444-001  

 

Class 26-03 

SCHREDER, rue de Lusambo 67 1190 BRUSSELS 

Belgium 

Date of Registration 03/06/2019 

Title  PUBLIC LIGHTING FIXTURES 

Priority  

Priority Number Date Country 

005842663-0001  03/12/2018 EUIPO 
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Design Number 318452-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 04/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059249  14/12/2018 Republic of Korea 
 

Design Number 318455-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 04/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059249  14/12/2018 Republic of Korea 
 

Design Number 318460-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 04/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059250  14/12/2018 Republic of Korea 
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Design Number 318461-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 04/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059250  14/12/2018 Republic of Korea 
 

Design Number 318463-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 04/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059250  14/12/2018 Republic of Korea 
 

Design Number 318467-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 04/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059248  14/12/2018 Republic of Korea 
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Design Number 318469-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 04/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059248  14/12/2018 Republic of Korea 
 

Design Number 318471-001  

 

Class 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, Samsung-ro, Yeongtong-

gu, Suwon-si, Gyeonggi-do, 16677, Republic of Korea 

Date of Registration 04/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

30-2018-0059248  14/12/2018 Republic of Korea 
 

Design Number 328147-001  

 

Class 10-07 

CASIO KEISANKI KABUSHIKI KAISHA, 6 -2, HON-MACHI 1 -

CHOME, SHIBUYA -KU, TOKYO, JAPAN  

Date of Registration 12/03/2020 

Title  WATCH CASE 

Priority  

Priority Number Date Country 

006884680-0001  18/09/2019 EUIPO 
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Design Number 328163-001  

 

Class 23-02 

Master Piece Bath, Shed No. 4565, Q-Road, Phase-3, Dared, 

Jamnagar, Gujarat-(India), WHOSE Partners are (1) Nikunj 

Dhirajlal Akbari and (2) Sunil Mansukhbhai Moliya  

Date of Registration 13/03/2020 

Title  TOWEL RACK 

Priority NA  

Design Number 328164-001  

 

Class 23-02 

Master Piece Bath, Shed No. 4565, Q-Road, Phase-3, 

Dared, Jamnagar, Gujarat-(India), WHOSE Partners 

are (1) Nikunj Dhirajlal Akbari and (2) Sunil 

Mansukhbhai Moliya 

Date of Registration 13/03/2020 

Title  TOWEL RACK 

Priority NA  

Design Number 328165-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, Kothariya 

Main Road, Rajkot-360 002, Gujarat-(India), WHOSE Partners are 

(1) Jignesh Chhaganlal Gohel (2) Minal Jignesh Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  
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Design Number 328168-001  

 

Class 23-02 

Master Piece Bath, Shed No. 4565, Q-Road, Phase-3, Dared, Jamnagar, 

Gujarat -(India), WHOSE Partners are (1) Nikunj Dhirajlal Akbari and 

(2) Sunil Mansukhbhai Moliya  

Date of Registration 13/03/2020 

Title  LIQUID SOaP DISPENSER 

Priority NA  

Design Number 328170-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, Kothariya Main 

Road, Rajkot-360 002, Gujarat-(India), WHOSE Partners are (1) Jignesh 

Chhaganlal Gohel (2) Minal Jignesh Gohel 

Date of Registration 13/03/2020 

Title  KNOB 

Priority NA  

Design Number 328171-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, Kothariya Main 

Road, Rajkot-360 002, Gujarat-(India), WHOSE Partners are (1) Jignesh 

Chhaganlal Gohel (2) Minal Jignesh Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  
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Design Number 328172-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, Kothariya Main 

Road, Rajkot-360 002, Gujarat-(India), WHOSE Partners are (1) Jignesh 

Chhaganlal Gohel (2) Minal Jignesh Gohel 

Date of Registration 13/03/2020 

Title  KNOB 

Priority NA  

Design Number 328174-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, Kothariya Main 

Road, Rajkot-360 002, Gujarat-(India), WHOSE Partners are (1) Jignesh 

Chhaganlal Gohel (2) Minal Jignesh Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  

Design Number 328176-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, 

Kothariya Main Road, Rajkot-360 002, Gujarat-(India), 

WHOSE Partners are (1) Jignesh Chhaganlal Gohel (2) 

Minal Jignesh Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  
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Design Number 328177-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, 

Kothariya Main Road, Rajkot -360 002, Gujarat-(India), WHOSE 

Partners are (1) Jignesh Chhaganlal Gohel (2) Minal Jignesh 

Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  

Design Number 328178-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, Kothariya 

Main Road, Rajkot-360 002, Gujarat-(India), WHOSE Partners are 

(1) Jignesh Chhaganlal Gohel (2) Minal Jignesh Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  

Design Number 328180-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, Kothariya 

Main Road, Rajkot-360 002, Gujarat-(India), WHOSE Partners are 

(1) Jignesh Chhaganlal Gohel (2) Minal Jignesh Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  
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Design Number 328181-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet 

Road, Kothariya Main Road, Rajkot-360 002, 

Gujarat -(India), WHOSE Partners are (1) Jignesh 

Chhaganlal Gohel (2) Minal Jignesh Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  

Design Number 328182-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, Kothariya Main 

Road, Rajkot-360 002, Gujarat-(India), WHOSE Partners are (1) Jignesh 

Chhaganlal Gohel (2) Minal Jignesh Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  

Design Number 328183-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, 

Kothariya Main Road, Rajkot -360 002, Gujarat-(India), 

WHOSE Partners are (1) Jignesh Chhaganlal Gohel (2) Minal 

Jignesh Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  
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Design Number 328184-001  

 

Class 08-06 

Raviprabha Hardware, 3 Parsana Society, 50 Feet Road, 

Kothariya Main Road, Rajkot -360 002, Gujarat-(India), 

WHOSE Partners are (1) Jignesh Chhaganlal Gohel (2) Minal 

Jignesh Gohel 

Date of Registration 13/03/2020 

Title  HANDLE 

Priority NA  

Design Number 328253-001  

 

Class 30-03 

Go Green India, 23, Bharat Estate, Marghafarm Road, Near Viratnagar 

Cross Road, Bapunagar, Ahmedabad - 380024, Gujarat -India, WHOSE 

Partners are Dhruvin Jaysukhbhai Thummar and Darshan Pravinbhai 

Patel 

Date of Registration 16/03/2020 

Title  BIRD FEEDER 

Priority NA  

Design Number 328258-001  

 

Class 14-03 

NINEBOT (BEIJING) TECH. CO., LTD., ROOM 101, A -1 BLDG. 

ZHONGGUANCUN DONGSHENG TECHNOLOGY PARK 

(NORTHERN TERRITORY), 66 XIXIAOKOU RD., HAIDIAN 

DISTRICT, BEIJING 100192, CHINA  

Date of Registration 16/03/2020 

Title  REMOTE CONTROL KEY 

Priority  

Priority Number Date Country 

201930510987.5  17/09/2019 China 
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Design Number 318557-001  

 

Class 07-02 

CELLO INDUSTRIES, CORPORATE AVENUE, B WING, 

CELLO HOUSE, SONAWALA ROAD, GOREGAON (EAST), 

MUMBAI - 400 063, MAHARASHTRA, INDIA., WHOSE 

PARTNERS ARE MR. GHISULAL RATHOD AND MR. 

PRADEEP RATHOD, MR. PANKAJ RATHOD, MR. 

GAURAV RATHOD, MRS. SANGEETA RATHOD AND 

MRS. BABITA RATHOD AND MRS. PAMPUBEN 

RATHOD.  

Date of Registration 06/06/2019 

Title  CASSEROLE 

Priority NA  

Design Number 318561-001  

 

Class 07-02 

INDIAN INSTITUTE OF TECHNOLOGY BOMBAY, 

n Indian Institute of Powai, Mumbai 400 076, State of 

Maharashtra, India  

Date of Registration 07/06/2019 

Title  STEAM COOKER 

Priority NA  

Design Number 318580-001  

 

Class 21-02 

ANTONY MATHEW, 44 TIMBERLAND CIR N, FORT 

MYERS, FL 33919 USA 

Date of Registration 08/06/2019 

Title  ANKLE EXERCISE DEVICE 

Priority NA  
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Design Number 318634-001  

 

Class 23-04 

LightAir Holding AB, Mariehällsvägen 37 F, 168 65 Bromma, Sweden 

Date of Registration 11/06/2019 

Title  AIR PURIFIER 

Priority  

Priority Number Date Country 

005949526-0001  07/01/2019 EUIPO 
 

Design Number 318681-001  

 

Class 14-03 

Huawei Technologies Co., Ltd., Huawei Administration Building, 

Bantian, Longgang District, Shenzhen, Guangdong 518129, Peopleôs 

Republic of China 

Date of Registration 12/06/2019 

Title  MOBILE PHONE 

Priority  

Priority Number Date Country 

201830728040.7  14/12/2018 China 
 

Design Number 318689-001  

 

Class 12-05 

ESCORTS LIMITED, ESCORTS LIMITED (An Indian 

Company) Knowledge Management Centre, 15/5 

Mathura Road, Faridabad, Haryana-121003 

Date of Registration 12/06/2019 

Title  CRANE 

Priority NA  


